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cases of leakage of information were 
detected between January 1983 and 15th 
July, 1986. There were 16 Government 
officials involved in such cases against 
wbom action bas been taken under the 
Official Secrets Act, 1923. Of these, 13 
were involved in one case in which a case 
was registered vide. FIR No 41 on 17.1. 
1985 in Tilak Marg P ,S.1 New Delhi uls 
3.S and 9 of tbe Official Secrets Act read 
with Section 120 B or the IPC. In another 
case, two persons were arrested on 23 7. 
1985 vide FIR No. 146 dated 11.5.1985 of 
P S. Civil Lines Amritsar uls 3 of the 
Official Secrets Act and other provisions. 
In yet another case, C De person was 
arrested uls 3, 3/9 of the Official Secrets 
Act vide FIR No. 2/84 dated 29/8/1984 in 
P.S. SPS, Jaipur. 
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2878. DR. A. K. PATEL: 
SHRI C. JANGA REDDY: 

Will the PRIME MINISTER be 
pleased to state : 

<a) the progress made State-wise under 
the 'Action Programme' for wastelands 
development, as finalised by the National 
Land Use and Wastelands Qc,elopment 
Council; 

(b) whether Boards for implementation 
of the Programme have been constituted 
in eacb Un'on Territory, if not, reasons 
therefor; 

Cd) tbe tarlets of tbe proaramme for 
the current and the next year? 

THE MINISTER OF STATE IN THB 
MINISTRY OF ENVIRONMB"T AND 
FORESTS (SHRI Z. R. ANSARI) : Ca) 
The 'Action Programme' for ",utelaods 
development, as finalised by NatioD8) 
Land Use and Wastelands DevelolHDeDt 
Council in its first meetiDg dated ~.braary 
,6 1986 focusses largely on tree pJaDtatiOD 
through people's participatiOll. ne 
season for tree plantation in most of tile 
States has just begun It is, therolore, 
too early to report state-wise proar-
under afforestation programmes. fla items 
like tree patta scbeme, decentra ... 
nurseries, Jeasing of ~ands etc., tile counea 
of action suggested to the States are 
receiving tbeir attention. 

(b) According to information availab .. 
separate Boards for implemeldation of 
wastelands development programme ba .. 
not been constituted in tbe Union Toni-
tories so far. The progamme is bel ... 
implemented by and coordinated tbro ..... 
e~isting institutional arrangements in the 
Union Territories. 

(c) and (d) A Statement showiaa 
State/Union Territory-wise targets for tree 
plantation for 1986·87 and funds avanable 
for Forestry and Wild Life iDclucla .. 
Afforestation Programme, financed by 
NREP, RLEG P and other major centrally 
assisted Schemes is given below. 

The targets for the prOll'amme are 
decided on a year-to-year basis and t ....... 

(c) the budgetary provision for ~he fore, the target for next year bas n~t yet 
Prollramme in each State anc! unlo~ _ been .fi/ed. 
Territory; and st!J...~ ~ 

SI No 

1 
- ---

1. 

2. 
3. 

Name of the S'tate/U.T. 

2 

Andhra- Pradesh 

Assam 

Bihar 

Tarlet 
(in lakh 
seedings) 

3 

3000 

400 
2600 

FUDdsin 
Lath Pupeea 

4 

3553.57 

2357.35 
4008.14 
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4. Gujarat 1631 337067 

S. Haryana 725 1541.78 

6. Himacbal Pradesh 625 2242.28 

7. Jammu & Kasbmir 522 1103.10 

8. Karnataka 2500 2647,37 

9. Kerala 1200 2144.10 

10. Madhya Pradeab 3700 5081.50 

t 1. Mabarashtra 2400 4560.37 

12. Manipur 160 316.67 

13. Megbalaya 150 741.17 

14. Nagaland 350 47669 

15. Orissa 2400 2383,,87 

16. Punjab SSO 918.37 

17. Rajasthan 1100 1881.17 

18. Sikkim 110 253.17 

Jt. Tamil Nadu 2400 3942.77 

20. Tripura 320 56805 

21. Uttar Pradesh ~SOO 7281.82 

22. West Bengal 1400 268'.40 

Total States 32743 54066.96 

Union Territories Tarlet (iD latb FUDds in 
seedliDgs) latb Ill. 

A. cl N. IsJands 120 166.81 

Arunacbal Pradesh 125 591.88 

ChaDdi.arh 3.4 31.38 

Dedra " Na,ar Hav,Ji 50 107.tO 
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Delhi 

Goa, DamaD & Diu. 

Laksbadweep 

Mizoram 

Pondicberry 

T"tal U.Ts. 
_------

I Total States 

II Total U. Ts. 

Total: 

Rerruit.eDr boards for seieatific 
per 10 Dnel 

2879. SHRI SYED SHAHABUDDIN: 
Will the PRIME MINISTER be pleased to 
state : 

<al whether recruitment boards have 
been established in each Department 
dealing with scientific subjects for recruit-
ment of scientific personnel; and 

(b) if so, the composition thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS (SHRI 
BlI1EN SINGH ENGTI): (a) and (b) 
Information is beinl conected and will be 
laid OD the Table of tbe House. 
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Filling ap of seientifie posts t ......... 
UPSC' 

2880 •. SHRI SYED SHAHABUDDIN : 
Will the PRIME MINISTER be pleased 
to state the number of scientific posts 
filled through the U.P.S.C., Department-
wise, during 1985-86 '1 

THE DEPUTY MINISTER IN THE 
MINISTRY OF PERSONN£L, PUBLIC 
GRIEVANCES AND PENSIONS (SBIU 
BIREN SINGH ENGTI) : Durina 1985-86, 
the Commission recommended .l102 can-
didates for scientific posts (ioeludin, 
Engineering and Medical) throulh recurit-
ment by interview under the various 
Ministries/Departments vide Statement.1 
given below. In addition, on the basis 
of three examinations conducted durlaa 
the years 1984 and 1985 and the results of 
which were declared in the years 1985 _ad 
1986 respectively, tlle Commission rec0m-
mended candidates as per Statement-II. 

StatelDe8t-1 
Statement sbowina number of candidates recommended against scientific and 
tecbDical enaineerinl and medical.posts, Ministry/Department-wise, durin. 

• tbe year 1985-86. 

s. No. Name of tbe Ministry/ Scientific and Engineering Medical 
Technical DepartmeDt 

Nos. Rec. Nos. Rec. Nos. Ree. 

1. Aariculture aDd Rural 73 32 

l)evelopmeat 




